IN THE HIGH COURT OF ORISSA, CUTTACK

NOTICE

In partial modification of earlier notice regarding
functioning of Vacation Benches during ensuing
Summer Vacation, 2026, it is hereby notified that, as
per the notice No. 10715/dated 18.05.2026, all the
Vacation Benches will function through virtual
mode (instead of hybrid mode) during Summer

Vacation, 2026.

BY ORDER,
THE HIGH COURT OF ORISSA

CUTTACK
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